GOVERNMENTOF INDIA
MINISTRYOF FINANCE
DEPARTMENTOF FINANCIAL SERVICES
LOK SABHA

UNSTARREDQUESTION NO. 6452
TO BE ANSWERED ON THE 6™ APRIL 2018/CHAITRA16, 1940(SAKA)
State Bank of Sikkim
6452. DR.UDIT RAJ:

Willthe Ministerof FINANCEDbe pleased to state:

() whetherthe Governmenthas initiated action against the State Bank of Sikkin
(SBS) for not followingthe Reserve Bank of India (RBI) guidelinesin pursuanceof the
RBI reportin this regard;and

(b) if so, the detailsthereof?

ANSWER

The Ministerof State in the Ministryof Finance
(SHRISHIVPRATAPSHUKLA)

(2) and (b): As per inputs from Reserve Bank of India (RBI), the State Bank of Sikkin
(SBS), establishedin 1968 undera proclamationof the then Chogyalof Sikkim,is outside
the purviewof BankingRegulationAct, 1949 (BR Act) and is not regulatedby RBI as it is
not a company defined under the Companies Act, 1956 or under the Companies Act.
2013.



